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Office of the Additional Director General (Systems), West Zonal Unit
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New Custom House, Ballard Estate, Mumbai - 400001

RUMM022-20825140 -, thav1022-220825148 -
Phone: 022-20825140, Fax: 022-20825148,
Email: systems.wzumumbai@gov.in

Advisory No. 06/SYS/WZU/2026

Sub: Reconciliation of ECCS/CEM particulars by Authorized Couriers and mandatory use
of Handheld Devices for Arrival Scan by Custodians.

1. It is hereby informed that accurate and consistent data filing in ECCS/CEM is essential for
ensuring smooth processing and maintaining proper linkage between physical
consignments and digital records.

2. In this regard, all Authorized Couriers and ICT Custodians are advised to ensure the
following with immediate effect:

(i) Reconciliation of key particulars filed in ECCS — by Authorized Couriers: All the

Authorized Couriers shall reconcile and validate the details filed in ECCS with their

internal/official documentation/records on a regular basis (and before filing, wherever

applicable), specifically:

i. IEC

ii. GSTIN

iii. AD Code

iv. Bank Account Number

v. IGST amount filed in ECCS

(i1) Reconciliation of consignment count: Aircraft loading vs CEM filing — by Authorized
Couriers

All Authorized Couriers shall reconcile the number of consignments loaded on the aircraft
with the number of S/B filed in CEM for the respective flight.

Any discrepancy observed in regards to the instructions at para 2 should be immediately
reviewed and intimated to jurisdictional ICT with a copy to WZU (DG Systems).

(ii1) Mandatory use of Handheld Device for Arrival Scan — by Custodians:

All Custodians shall ensure that Handheld Devices are used for Arrival Scan so that the
physical consignment and digital documents are duly linked at arrival scan. Non-device based
practices (including use of ECCS Ul in lieu of Handheld Device based arrival scan) should be
avoided for processing ‘arrival scan’.

3. The Authorized Couriers and Custodians are requested to sensitize their operational teams
and put in place internal controls/SOP checks to ensure compliance with the above
instructions.

This advisory is issued with the approval of the Additional Director General, WZU.
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To,

1. All Principal Commissioner/ Commissioner of Customs at all ICTs by email
2. EICI- They are requested to inform all Couriers

3. The Custodians at all ICTs by email

4. CMS - to update ECCS website.

5. Office Copy.
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